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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 13029/1985

M.C. MEHTA Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

[HEARD BY: HON'BLE THE CHIEF JUSTICE AND HON'BLE K.VINOD CHANDRAN,
J.] (1) I.A. NO. 208841/2025 (APPLICATION FOR DIRECTION) (2) I.A.
NO. 208905/2025 (APPLICATION FOR DIRECTION) (3) I.A. NO.
206552/2025 (APPLICATION FOR INTERVENTION) NAME OF THE FOLLOWING
ADVOCATES MAY BE TREATED TO HAVE BEEN SHOWN IN THE LIST: MR. HARISH
N. SALVE, SR. ADVOCATE (A.C.) MS. APARAJITA SINGH, SR. ADVOCATE
(A.C.) MS. UTTARA BABBAR, SR. ADVOCATE (A.C.) MR. A.D.N. RAO, SR.
ADVOCATE (A.C.) MS. SHIBANI GHOSH, ADVOCATE (A.C.) MR. SIDDHARTHA
CHOWDHURY, ADVOCATE (A.C.) MR. G.S. MAKKER, MR. AMRISH KUMAR, MR.
M.K. MARORIA, MR. SANJAY KR. VISEN, MR. SUDEEP KUMAR, MR. KARAN
SHARMA, MR. SANDEEP KR. JHA, MR. JYOTI MENDIRATTA, MR. RAHUL
KHURANA, MR. DEVANSH SRIVASTAVA, MR. LUV VIRMANI, MS. KANIKA
SINGHAL, MR. MANISH KUMAR GUPTA, ADVOCATES

Date : 15-10-2025 This petition was called on for pronouncement of
judgment today.
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IA Nos. 208841, 208905 and 206552 of 2025 in WP(C) No. 13029 of
1985

1. The Bench comprising Hon’ble the Chief Justice of India
and Hon’'ble Mr. Justice K. Vinod Chandran has pronounced the
Oorder.

2. The operative part of the order in terms of the signed

order reads as under:

“In that view of the matter, as a temporary measure, we propose
to follow the approach adopted by this Court in the year 2018 in
Arjun Gopal. We, therefore, issue the following directions:
A. The sale of green crackers as uploaded on the website
of NEERI shall be permitted commencing from 18.10.2025
and continuing only till 20.10.2025.
B. The sale of these products shall be permitted only from
the designated locations in the entire National Capital
Region which shall be identified by the District
Collectors/Commissioners in consultation with the District
Superintendent of Police and given wide publicity.
C. The police authorities, in consultation with the district
administration shall constitute patrolling teams to keep a
vigil on the designated locations of sale, including Officers
as nominated from the Regional Offices of the State
Pollution Control Boards. The patrol teams so constituted
shall acquaint themselves with the green cracker products
as uploaded in the website of NEERI and the registrations

granted as also the QR Codes issued to individual
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manufacturers.

D. The patrol teams shall conduct regular reconnaissance
in the desighated sites to ensure that only the permitted
products shall be sold and that too having the QR Codes
issued. They shall also take random samples for the purpose
of analysis, which shall be transmitted to PESO. On
violations noticed, the responsibility shall attach to those
involved in manufacturing or sale of prohibited products
who shall not only be penalised but also their
licence/registration from PESO or with NEERI shall stand
cancelled.

E. The district administration and the police shall ensure
that use of firecrackers shall be confined between 6:00 AM
to 7:00 AM and 8:00 PM to 10:00 PM on the two days i.e.,
the one before and on the Diwali day.

F. The sale shall be only through licensed traders and of
the products i.e. the green crackers manufactured by those
who are registered with the NEERI and obtained license
from PESO. Any firecracker seized which are not
manufactured by the registered/licensed manufacturers
shall be immediately confiscated.

G. There shall be no firecrackers allowed into the NCR
region from outside the said region.

H. The use of firecrackers with Barium and those not
approved by the NEERI as green cracker, shall not be
permitted and if found for sale or in the possession of
individuals/traders, the same shall be confiscated
immediately.

I.  There shall be no manufacture or sale of firecrackers
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joined in series (laris).
J.  There shall be no sale or purchase of firecrackers
through e-commerce networks and any supply of such
products shall be detained and the product confiscated.
K. The licences of traders, expired or cancelled after the
ban was introduced shall be renewed for the period
stipulated by the statutory authorities.
L. The Central Pollution Control Board, in consultation with
the State Pollution Control Boards and their respective
regional offices within the districts coming under the NCR
shall monitor the air quality index in their respective
jurisdictions starting from 14.10.2025 till 25.10.2025 and
file a report before this Court, specifying the air quality of
each day indicated hereinabove. Along with such monitoring
the Regional Offices of the State Pollution Control Boards
shall also take samples of sand and water from sites having
more density of use for analysis.
M. We make it clear that the relaxation is only on a test
case basis and the same shall be only for the period
specified.”
25. The present |As are directed to be listed after three
weeks from the date of this order for further directions. The
Registry shall forward this order to the District Collectors of all
the Districts coming within the NCR.”

(DEEPAK SINGH) (ANJU KAPOOR)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR
[Signhed Order is placed on the file]
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